Fourteenth Loksabha

Session : 9
Date : 12-12-2006
Participants : Chandrappan Shri C.K.,Paul Dr. Sebastian,Badnore Shri Vijayendra Pal Singh,Barman Shri
Basudeb,Ramadass Prof. M.,Rijiju Shri Kiren,Pathak Shri Brajesh,Singh Shri Mohan,Fatmi Shri Moh. Ali
Ashraf,Dangawas Shri Bhanwar Singh,Singh Shri Ganesh Prasad,Mahtab Shri Bhartruhari,Babu Rao Shri
Mediyam,Satpathy Shri Tathagata,Wagmare Shri Suresh Ganapat,Kumar Shri Shailendra,Fatmi Shri Moh.
Ali Ashraf,Rawat Prof. Rasa Singh,Fanthome Shri Francis

an>
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passed by Rajya Sabha (Motion Adopted and Bill Passed) .

MR. SPEAKER: The House will now take up item no. 23.

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRI
M.A.A. FATMI): Sir, I beg to move:

“That the Bill to establish and incorporate a teaching University for promotion and
development of English and other Foreign Languages and their Literature, and to provide for
matters connected therewith or incidental thereto, as passed by Rajya Sabha, be taken into
consideration.”

MR. SPEAKER: Motion moved:

“That the Bill to establish and incorporate a teaching University for promotion and
development of English and other Foreign Languages and their Literature, and to provide for
matters connected therewith or incidental thereto, as passed by Rajya Sabha, be taken into
consideration.”
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SHRI FRANCIS FANTHOME (NOMINATED): Thank you very much, Mr. Chairman Sir. I rise to
support the English and Foreign Languages University Bill, 2006.[r22]

Sir, this Bill is unique in its structure as this would be the only University in the entire country that
has jurisdiction in terms of its addressal of resources and facilities to the entire country. It will address the
concerns to improve the standards of English and foreign languages.

The Central Institute of English and Foreign Languages (CIEFL) was first established in Hyderabad
in 1958. Then the scope of this organization was exclusively for English. In 1972, there was an expansion
of its facilities and it included additional languages and the Institute was renamed as the Central Institute of
English and Foreign Languages. In the year 1973, CIEFL was declared as a Deemed University under the
University Grants Commission Act, 1956. Besides improving the standards of English and the teaching of
languages like Arabic, French, German, Japanese, Russian and Spanish, through research and training of
teachers, the main academic concerns of the CIEFL include producing innovative learning-teaching
material in print and electronic media formats, evolving indigenous ways of testing language proficiency,
providing expertise in language and teacher education to professionals, promoting interdisciplinary
research in literary and cultural studies, and developing critical intercultural understanding of civilizations.

The academic programme of the CIEFL are undertaken through its five Schools of Studies, namely
the School of English Language Education, the School of Language Sciences, the School of Critical
Humanities, the School of Distance Education, and the School of Foreign Languages, with different
Centres under each of them. Apart from its main campus at Hyderabad, the CIEFL campuses at Lucknow
and Shillong also to carry out its major functions for the benefit of students and teachers from the northern
and northeastern parts of the country.

About 300 students are presently pursuing their studies for M.A., M. Phil. and Ph.D. degrees in the
CIEFL institutions. Besides, the CIEFL is also imparting education through distance education to nearly
700 students enrolled for the various Post-Graduate Certificate, Diploma and Degree courses as well as for
research work leading to M.Phil. and Ph.D. The CIEFL is also offering part-time certificate, diploma and
advanced diploma courses to more than 650 students.

Over the years, the CIEFL has grown in stature and has earned recognition even abroad as a centre
of excellence in the study of English and major foreign languages. It is one of the few institutions where
the standards of its qualifications are recognized world-wide and it is widely respected for the quality of
the work it imparts and the kind of facilities it provides to the students who come to this institution.

With the advent of globalization and opening of world economies the mobility of people of all
walks of life across international boundaries has phenomenally increased during the recent years. This has
resulted in added pressure on the institutions offering foreign language courses world over. The
responsibilities of the CIEFL have also increased manifold on this count and it will have to expand and
diversify its activities in the imminent future. It is in this context that the Government of India has decided
to establish this University as an organization that will address the future challenges of a globalized
economy.[r23]

The CIEFL would require greater autonomy for discharging its added responsibilities. At the same
time, it needs to be more accountable and transparent in its functioning. Both these requirements can be
met by conferring on it the status of a full-fledged Central University through an Act of Parliament. The
Central Institute of English and Foreign Languages University Bill, 2006 (since renamed as English and



Foreign Languages University Bill, 2006) was, therefore, introduced in the Rajya Sabha for the

establishment and incorporation of the CIEFL as a Central University.

The salient features of the aforesaid Bill are as under:

(1)

(ii)

(iii)

(iv)

v)

(vi)

(vii)

The Bill seeks to dissolve the ‘Central Institute of English and Foreign Languages,
Hyderabad”, a Society established under the Hyderabad Societies Registration Act and to
establish and incorporate a teaching University in the State of Andhra Pradesh and to provide
for matters connected therewith or incidental thereto.

The headquarters of the University shall be at Hyderabad, campuses at Lucknow and
Shillong, and it may establish campuses at such other places as it may deem fit.

All the property, rights, powers and privileges, debts, liabilities and obligations of the CIEFL
Society shall be transferred to the University.

The employees of the CIEFL shall hold their employment in the University by the same
tenure and on the same terms and conditions and with the same rights and privileges as to
pension and gratuity, and all other conditions of service would continue to prevail.

The powers and functions of the Visitor, Authorities and Officers of the University are on
the pattern of the existing Central Universities. Likewise, the subject matters and mode of
framing of the Statutes, Ordinances and Regulations of the University are broadly in
accordance with the provisions existing in the Acts of other Central Universities. The Bill
also provides that all Statutes, Ordinances and Regulations shall be published in the Official
Gazette and laid before both the Houses of Parliament.

The annual accounts of the University shall be audited by the Comptroller and Auditor-
General of India and shall be laid before both the Houses of Parliament along with the audit
report.

During the transitional period, the appointment of the first Officers and the constitution of
the first Authorities of the University would be made by the Central Government on specified
terms.

Presently, the financial requirement of the University is estimated as non-recurring expenditure of

Rs. 4.75 crore and Rs. 11 crore as recurring expenditure. As the CIEFL is also being fully funded by the

UGC, no additional outlay would be required for funding of the proposed University.

The Chairman of the Rajya Sabha referred this Bill to the Department-related Parliamentary

Standing Committee on Human Resource Development. The Report has, now, been received and we have,

now, been given this Bill to pass in the Lok Sabha.

I would only like to draw the attention of the Minister of Human Resource Development to Clause

42 of the proposed Bill. Clause 42 refers to barring all employees on Officer of the University from any

matter related to legal action against them for any act that they think is performed in good faith.



Looking at the present scenario of transparency and accountability, I feel that we need to be
responsible for the kind of University we establish and the people responsible for the organization need to
be accountable to the people they seem to address.r24

Therefore, there needs to be a little flexibility on this that they need to be accountable to the due
process of law and not be barred from being accountable to the legal system.

With these few words, Sir, it is my pleasure to support the Central Institute of English and Foreign
Languages University Bill, 2006.

PROF. BASUDEB BARMAN (MATHURAPUR): Sir, I rise to support the Central Institute of English and
Foreign Languages University Bill, 2006.

[ would try not to repeat what my predecessor has stated in all details. But I would like to draw the
attention of this House regarding the growth of higher education in India, which has been guided by
recommendations and suggestions made by various Committees, Boards and Commissions set up before
and after Independence.

We would recall that there were Woods Despatch (1854), Hunter Commission (1882), the Indian
Universities Commission (1902), Central Advisory Board of Education (1923), Inter-University Board,
now known as Association of Indian Universities (1924), the University Education Commission (1948),
the Education Commission (1964), Committee on Problems of University Administration (1969),
Committee on Governance of Universities (1969), Review Committee on UGC (1977), and Committee on
the Working of Central Universities (1982).

Sir, I hope, I shall not be disturbed during the few minutes when I speak. The University Education
Commission (1948) headed by Dr. S. Radhakrishnan set out the aims of higher education in the following
words:

“Democracy depends for its very existence on a higher standard of general, vocational and
professional education. Dissemination of learning incessant search for new knowledge,
unceasing effort to plumb the meaning of life, provision for professional education to satisfy
the occupational needs of our society are the vital tasks of higher education.

The Education Commission (1964) headed by Dr. D. S. Kothari recommended inter alia, and I shall
be quoting only two from that, “...improvement in quality of teaching and learning; introduction of internal
and continuous education in place of external examination.”

Based on the Report of the Education Commission (1964), the first National Policy on Education
was formulated in 1968. Making a fresh assessment of status of education in the country, the National
Policy on Education was adopted in 1986, which reaffirmed that education was a unique investment in the
present and the future. The Policy urged that in the context of unprecedented expansion of knowledge and
data-base, higher education has to be dynamic, constantly covering uncharted and newer areas. It also
proposed that a large number of universities and colleges in the country needed all round improvement and
that the main emphasis in the immediate future should be on their consolidation and expansion.



Against this backdrop, we are to consider the Central Institute of English and Foreign Languages
University Bill, 2006.

Currently, the Central Institute of English and Foreign Languages, Hyderabad offers academic
programmes in English, Arabic, French, German, Japanese, Russian and Spanish. The Institute provides
for the study of English and foreign languages and their literatures, organization of research, training of
teachers, production of teaching materials, and extension services to help improve the standards of the
teaching of English and foreign languages in India. It is the only University in India catering exclusively
to the teaching and learning of foreign languages.

The main programmes proposed by the Institute now for expansion and diversification of its
activities in the near future include introduction of a few more foreign languages like Chinese, Vietnamese,
Korean, Burmese and Thai.[r25]

These also include strengthening of the existing Centres for European Studies, Cultural Studies,
Japanese Studies, etc., and establishment of a new Centre for American Studies, starting ‘English Online’
programmes, and conversion of instructional material produced by the Institute into digital format.

The Institute is presently a registered society and an institution declared to be a deemed university
under Section 3 of the UGC Act and, therefore, its functional autonomy is susceptible to be affected by
various authorities like Registrar of Societies, UGC and the Ministry of Human Resource Development. |
hope and we will all agree that its incorporation as a Central University will ensure its governance in terms
of statutory provisions made under established norms and procedure, without outside interference; and its
Vice-Chancellor will be appointed by the President of India in his capacity as the Visitor of the University,
in accordance with the prescribed procedure. Further, it will have statutory powers to provide for
instructions in the relevant branches of learning and to make provisions for the advancement and
dissemination of knowledge for furtherance of its objects, without undue interference by outside agencies.

Thus, it may be evident that the Institute on becoming a Central University will gain in terms of
functional autonomy and freedom from Governmental control. Moreover, a Central University status is
likely to help receiving enhanced Central funding for its sustained all-round growth in the coming years,
which would help the country in its academic pursuit in the sphere of teaching and learning of English and
foreign languages, and, which, I believe, we will all agree, is a crying need of any nation today.

The objects of the proposed University shall be, inter alia, to disseminate and advance knowledge
by providing instructional, research and extension facilities in the teaching of English and major foreign
languages and literatures in India; to train language teachers in methods and approaches appropriate to the
Indian context; to provide expertise in language and teacher education to foreign professionals; to evolve
ways of testing of language proficiency; to make provisions for innovative teaching/learning materials in
both print and electronic media; to take appropriate measures for inter-disciplinary studies and research in
literary and cultural studies; and lastly to develop critical inter-cultural understanding of world
civilizations.

I believe and I hope that the House will agree that the incorporation of this Institute as a Central
University will be enhancing our academic progress.

With these words, I support the Bill and request all the hon. Members to pass the Bill today.
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MR. CHAIRMAN: Hon. Members, there are many speakers left to participate in this discussion.
Therefore, I personally request you to conclude your speeches at the most in four minutes each. Otherwise,
we would not be able to take up other important items.

SHRI BRAJA KISHORE TRIPATHY (PURI): Sir, we should be allowed to use more time as two hours
were allotted for discussion on this issue. We have not even taken one hour to discuss this issue. Hence, we
can take more time for this legislation.

MR. CHAIRMAN: Certainly, we will try to accommodate all of you, but I was only mentioning the fact
that a number of speakers are still left to speak on this issue.[r28]

SHRI B. MAHTAB (CUTTACK): Mr. Chairman, Sir, I stand here to discuss the English and Foreign
Languages University Bill, 2006, that has been proposed by the Minister of State for HRD.

Wanted educated, highly skilled professionals in the age group of 25 and 40, country of origin no
bar, preferably English speaking - this reads like a classified advertisement. You may not find such an
advertisement anywhere in our country. But over the last five years, developed countries such as the United
States, the United Kingdom, Canada and Japan have been putting out such advertisements, and India with
its population has been answering that call in droves. Recently, countries like Australia, New Zealand and
Ireland have joined in.

By 2010, the demand for Indians will be at its peak. Why this hunt for young, skilled English
knowing workers? Health care has improved, life expectancy has lengthened. But while people are living
longer, it does not necessarily mean that they are working longer years. The worst part of it is, there are not
enough young people taking their place in the workforce, especially in developed countries. The number of
people aged sixty and over is growing faster. It has happened in Japan.



The United Kingdom today requires a larger base of younger working people, around 500,000, over
the next five years. Given this demographic situation, our country with its higher percentage of population
below 40 years becomes the perfect source. Though only ten per cent of the eligible age group gets a
college education, in numerical terms that size numbers 72,30,000. That is the size of the Indian population
that gets a college education. Another 1,30,000 Indian students pursue higher education in foreign lands.
Today the challenge is to make them employable. An opportunity is at hand to spread throughout the
developed world.

This reminds me of what Lord Macaulay propounded on 27 January, 1835. He said, “...to create a
class of persons Indian in blood and colour but English in taste, in opinions, in morals, and in intellect.” In
the next sentence Lord Macaulay had stated, and this is more important, “To that class we may leave it to
refine the vernacular dialects of the country, to enrich those dialects with terms of science borrowed from
the Western nomenclature and to render them by degrees for vehicles for conveying knowledge to the great
mass of population.”

In the years since our attainment of freedom, we have regained our self-esteem. Importantly, we
have used the very language inflicted on us to compete with those who imposed it on us. That is the
ultimate victory of the vanquished. There are more Indians today, around 350 million, who are cognizant of
English than the people of the United Kingdom, for that matter the inhabitants of the United States also.
[129]

We can reach even greater heights undreamt of in the past. Language is commerce today. It is a
free trade agreement of ideas and feelings. That is why, when Thomas L. Friedman in his book 'The World
is Flat’ compares his journey to India with that of Columbus and states that Columbus began an unplanned
journey to India but landed in America. Mr. Friedman embarked upon a well-planned journey to India but
arrived in America. This is the impression Bangalore created on him.

The English and Foreign Languages University Bill seeks to confer on it the status of a full-fledged
Central University. The responsibilities of the Central Institute have increased manifold and there is a
requirement of greater autonomy to discharge their responsibilities. It will become more accountable and
I hope will be more transparent in its functioning too. This Central Institute of English and Foreign
Languages has two regional centres — one at Shillong and another at Lucknow. Other than teaching in
English, it also has brought about a substantial improvement in the standards of teaching English. Post
Graduate Courses in Arabic/German/French/Russian/Spanish are also imparted. Even Japanese is being
taught. I would suggest that there is a need to introduce academic programmes in Chinese in due course of
time, adequate faculty members may also join as this is going to be the only university in India which will
cater exclusively to the teaching and learning of foreign languages. Other than learning the language,
disciplines should also be there to study their sociology, their history, their anthropology and their
literature, etc.

English is a global language but economic and demographic drivers of language use and spread are
throwing up other languages such as Mandarin, Spanish and Arabic as well. This also should be taken note
of.

I would like to only mention that in Section 6, Sub-Section 11 of the Bill, a provision also is there
to establish, with the prior approval of the Central Government, such campuses, centres and specialized
laboratories or other units for research and instruction, within or outside India, as are in the opinion of the
university necessary for the furtherance of its objects. This gives scope to the proposed university to set up



centres in different parts of the country. I would suggest that Orissa does not have a Central University till
date. A large number of students who have been taking admission in this Institute in the last 15 years have
gone abroad. They have been employed in different parts. I would suggest that whenever you are thinking
of expanding different Centres, a Centre can be thought of in Orissa because faculties are there and a
number of other States can also take advantage. Orissa should get the priority and accordingly a Centre
can also be opened in Orissa. This also should be taken note of. I support this Bill, as this Institute was
first started as a centre was converted into a deemed university, and now it is going to be converted into a
Central University.

SHRI C.K. CHANDRAPPAN (TRICHUR): Sir, I congratulate the Government for bringing forward this
Bill. It was started as an Institute under the Societies Legislation Act. But the responsibility discharged by
that university contributed greatly to the development of our country. Probably because of that, in 1973, it
was made as a deemed university. [r30]

14.00 hrs.

Now it is being made a Central University. While supporting this Bill, I would like to bring to your
attention that since we are expanding our knowledge to different new horizons, which is again our
requirement, we have to think in terms of setting up Central Universities for different purposes. It is good
that language and various other areas of education are covered.

India is one of the biggest practicing democracy that exits in the world. We claim it and the world accepts it
also. We do not have an institute to train the cadres for democratic practices. We were discussing about the
Panchayati Raj institutions and experiences of that. We know that there are 6 lakh of panchayats in the country and
probably if you take 12 Members, you can imagine several millions of panchayat members are elected ; one-third of
them are women, quite considerable numbers are harijans and tribals. I think they require some meaningful training
so that they can contribute a great deal to the cause for which they are dedicating themselves.

Since the Government is now thinking in slightly different terms - for the promotion of language
you are Instituting a Central University — my request will be why not consider setting up a Central
University for training cadre for democracy which is one of the prime tasks in our country today.

Chairman, Sir, you have suggested at the beginning of the discussion that there should be a Central
University in Kerala. There is a very reputed institution — if you just glance through the Panchayati Raj
Report - a unique institute for training people in democracy in Kerala, Trichur, called KILA, Kerala
Institute of Local Administration. Probably one of the reasons why Panchayati Raj Administration in
Kerala became more democratic, more accountable to people, more successful, is due to the contributions
of this institute. It is very significant because it trains almost everybody who is elected to various
Panchayati Raj Institutions there.

In this context, while supporting this Bill, I would like to make a request to you to consider that the
Kerala Institute of Local administration, which is known as KILA, should be transformed into a Central
University. I hope this idea might be considered by the Government since the Government is now thinking
in terms of setting up Central Universities for different purposes rather than normal proclaimed purposes.

Regarding this Central University, [ appreciate its evolution and the contributions that it has made.
It is today probably one of the big requirements, especially in the context of globalization, that we come to



know the world and the world come to know about us more; that we must have more organized cadre for
doing translation, not only translation of literature but also translation of scientific materials.(r31j

So, the Central Institute of English at Hyderabad should think in terms of setting up a faculty,
especially with eminent people for having good training to be imparted for professional translators so that
they could bring in a lot of wisdom from the world over and add to the credit of our country and to the
University.

These are the two specific suggestions I would like to make. So, I hope while replying, the
Minister would please express his ideas about the proposals which we are making so that the discussion
will have some meaning. I support this Bill.

PROF. M. RAMADASS (PONDICHERRY): Sir, I rise to support the English and Foreign Languages
University Bill, 2006. I think that the UPA Government is adding one more feather to its cap by passing
this momentous Bill. I congratulate wholeheartedly the hon. Minister of Human Resources Development
for bringing this legislation today in the august House.

I support this Bill because this Bill seeks to establish a central university consistent with the
requirements of India today. As many speakers have underlined, today India has become an integral part
of the world and the employment of the people of India have to be found elsewhere. Without the
knowledge of English, it becomes impossible for people to move from one place to another.

Today, English has become a global language. In fact, the competition in the global economy will
be related to the competition in our understanding of English and learning of English. Therefore, the
requirements for learning and research in English and foreign languages have increased. The existing
Central Institute of Foreign Languages in Hyderabad is unable to cope with the responsibility that is
showered upon it due to the growing importance of English. Hence there is an imperative need to convert
that Institute into a Central University. This Bill does precisely that. Therefore, I support this Bill.

This University will be funded by the Ministry of Human Resource Development. It will provide
for distance education. It will try to bring a homogenous standard in teaching and learning English all over
the country. In fact, this is unique in character because for the first time we are establishing a Central
University at the national level for developing English as well as other foreign languages. The objects of
the University are well laid down. They are consistent with the modern policy of education as well as
modern teaching of English and learning of English.

While approving this Bill, I wish to point out one or two lacunae in the Bill. Clause 5 says that the
objects of the University shall be to disseminate and advance knowledge by providing instructional
research and extension facilities. It leaves out training aspect. Training has now become one of the
important aspects of every university. Therefore, training should also be an important objective of the
University.

Coming to the officers of the University, it includes everybody who are mentioned in the statute. It
leaves out the Chief Rector of the University. Therefore, it should also be included. The third important



omission is that the Bill says that the constitution of the court as well as the constitution of the academic
council will be as per the statutes of the university. But when we look into the statute of the university, it is
only the constitution of the Finance Committee that has been given. But the constitution of neither the
court nor the Executive Council nor the Academic Council is mentioned. It is left to the discretion of the
Vice Chancellor concerned and it would provide for more arbitrariness in the constitution.[R32]

Unlike in other Central University Acts, for example, in the Pondicherry University Act, there is a
constitutional provision in the statutes itself as to who will be the members of these bodies. But in this Bill
there is a conspicuous omission about the constitution of these three important authorities of the University.
This aspect should be taken care of.

With regard to the appointment of Chancellor, I would like to submit that in all the other Central
Universities, the Vice President happens to be the Chancellor. The Chancellor is the Vice President of
India. But in this case, the Government says that the Chancellor shall be appointed from a panel of these
names.

MR. CHAIRMAN : In this Bill, the President is the Visitor.

PROF. M. RAMADASS : That is what I am saying. The President is the visitor. But the Chancellor
normally happens to be the Vice President, but in this Bill... (Interruptions)

MR. CHAIRMAN: The Vice President is the Chancellor.

PROF. M. RAMADASS : In other Central Universities it is so. That is what I am saying. The Bill here
does not provide for the appointment of the Vice President as the Chancellor. It may be better if he is made
so and in that case the status of the University would be greater.

MR. CHAIRMAN: In this Bill, the Chancellor would be appointed by the President.

PROF. M. RAMADASS : It is proposed to be done by the Visitor from a panel of not less than three
persons. What I say is that the Chancellor should be the Vice President of India. One sentence will do.

MR. CHAIRMAN: You are suggesting amendments. It is not possible now because the Rajya Sabha has
already passed it. We cannot make amendments now, then it will again have to go back to Rajya Sabha.

PROF. M. RAMADASS : Sir, I am only giving suggestions to maintain impartiality, fairness and
objectivity in appointment etc.

Sir, with regard to Dean of schools, there is a provision in the Schedule which says that even a
Reader can be appointed as a Dean. It is not there anywhere in the Central University Act. At the best, a
professor should be there, the senior most professor should be the Dean, failing which one Professor of the
Department, or a Professor from amongst the three Departments must be there.

The Finance Officer of this University should preferably be from the Indian Audit and Accounts
Service to maintain the accounts of the University in a proper manner. He should not be selected through a
Selection Committee as has been contemplated in the University Act.

14.13 hrs. (Shri Giridhar Gamang in the Chair)

Sir, another suggestion about the Finance Committee is that the court has to be given every year the annual
accounts, but in this Bill the Government says that the annual accounts and the financial estimates of the University



prepared by the Finance Officer shall be laid before the Finance Committee for consideration and comments and
thereafter submitted to the Executive for approval. This leaves out the submission of accounts to the court, which is
a very important omission in this Bill. It is because one of the powers of the senate or the court is to look into and
peruse the annual accounts of the University. But in this statute the Government is precluding the possibility of the
court having a perusal at the accounts of the University. This should be included. These are some of the glaring gaps
in this Bill while it may be filled up.

Sir, I also like to know as to what foreign languages that are going to be given importance in this
University. The Government should make the position clear. I would feel that the University should pay
more attention to functional English, communicative English. Like the other Central Universities it should
emphasize on the relevance in its education, quality in education and access should be there for students
belonging to the OBCs, the Scheduled Castes, the Scheduled Tribes. This language should be within the
reach of the people who are downtrodden. It should not made the domain of higher echelous of the society.
It should be made accessible to everyone.

Sir, before I conclude I would like to say that today is a historic day as far as the English language
is concerned because we are converting a Central Institute of English into a Central University. [r33)

But Sir, you know that there is a Central Institute of Indian Languages. It is an Institute for 18
Indian languages of which Tamil is a language which is made as a classical language. For the development
of Tamil, after declaring it as a classical language, the Government has created a Centre of Excellence for
Classical Tamil at Mysore, set up of a Tamil Language Promotion Board, it has also said honouring and
giving awards including international awards for Tamil scholars and linguistics and giving fellowships for
research scholars conducting research in the field of classical Tamil. Therefore, when Tamil has become a
classical language and it is included in the Central Institute of Indian Languages, my only fervent appeal to
the Minister is, when you are converting a Foreign Language Central Institute into a Central University,
this Central Institute of Indian Languages should also be made a Central University of Indian Languages
which will take care of all the needs of regional languages and the regional languages also need to be
developed. Unless regional languages are developed, the development of the people especially at the lower
level will not be possible.

With these comments, I commend the Bill and the House will approve of it.
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DR. BABU RAO MEDIYAM (BHADRACHALAM): Mr. Chairman, Sir thank you very much for giving
me this opportunity to speak on the Central Institute of English and Foreign Languages University Bill,
2006.

Now, this Institute is a deemed University and it is rendering a very good service for the
development of the English language as well as other foreign languages. In the status of the deemed
university, it is spreading its services not only in teaching the language skills but also the spoken language,
the vocabulary through All India Radio and other audio-visual media. It is spreading its lessons and those
lessons are very simplified to transmit the ideas of the English culture into other parts of the non-English
culture.

As we all know, language exists in two forms. One is a spoken language of every language and the
other is the written script. Because of the 26 alphabets in English, this language is very easy to learn and
for the requirement of all people, this is spreading like anything. Though we call Hindi as a national
language, but its spread is very limited because its script is in Devanagri and the spoken form is in other
language. But as far as English language is concerned, it is a very simple one.



If you go into the history of our freedom struggle, our leaders then opposed the English language
because of its authoritarian culture which was imposed on us. But now, as a language, English is a very
good language which is playing a vital role in trade and commerce and politics and in knowing the all
modes of lives around the world. That is why, though it is late, I appreciate that the Bill to incorporate the
deemed university into a full Central University is a very good step. Now, the days are fast growing. In
the globalization scenario, we must learn the language very fast and for this purpose, this Bill will provide
a good basis. In the post-Independent India, along with the English now Chinese, Japanese, German,
French, Spanish, Arabic etc., are also taught in the deemed university now and if it becomes a Central
University, this will be more useful throughout our country. There are provisions in this Bill. Along with
Lucknow and Shillong every institute can be recognized as an institute affiliated to this University. So,
likewise, I propose every State should have an institute to be recognized, to be affiliated with this CIEFL
University.

Sir, I would like to suggest two or three suggestions. At page number 11, please see clauses 35 and
36. In case of dispute among the employees in conditions of service of the employees and arbitration and
disciplinary cases against the students, these two paras are proposing the same disciplinary action. Here, I
want to propose a separate arbitration machinery to deal with the disputes among employees and disputes
among the student community.

At page 27, while maintaining the discipline amongst the students of the university, it is proposed
here that Vice-Chancellor can impose, expel, rusticate and fine with an amount specified and can also
debar. Along with these punishments, it is proposed that the examination taken can be cancelled. Here, I

want to suggest that in the last para the words “examination can be cancelled” may be omitted from this
Bill.

Clause 31 of the Bill talks of the Acting Chairman of meetings. There are so many Committees
and Bodies. Of all these, in the absence of the elected Chairman, any member can be elected as the acting
Chairman. So, I would suggest that this sentence can be re-framed by saying “except the first meeting of its
formation.” 1 say this because this will lead to avoiding the elected Chairman. That is why, I suggest that
we should re-frame it like “except the first meeting of its formation”

In page 28, Clause 37 deals with Students Council. 20 students are to be nominated by the
Academic Council on the basis of merit in studies, sports, activities and all-round development of
personality. Here, [ want to add cultural and literary activities can also be taken as the virtues to be elected
to the Council. Hence I support the Bill.

DR. SEBASTIAN PAUL (ERNAKULAM): Sir, I support this Bill. When the world is shrinking into the
unique position of a global village, the importance of learning foreign languages has become all the more
important. India’s evolution into a democratic republic would not have been possible without the
introduction of English as the medium of instruction and as a language of learning. We have to thank, in
fact, Lord Macaulay, in this regard. Today, we have to learn English and other foreign languages in a more
functional and meaningful way.

In the age of information technology, English has become the global language, the lingua franca of
the cyber world. There are more English speaking people in India than the English speaking people in the
land of English, that is, Great Britain. We can hear good English, east of Suez, in India. Hinglish, that is



our English is overtaking the Queen’s English. The Hyderabad Institute, which has rendered commendable
service in the teaching of quality English is best suited to become a Central University. I foresee great
future for this University which may become the world’s most important and famous centre of English and
other languages. I also suggest that among those foreign languages, Arabic can also be given prominence
and importance because we have great connection, link with the Arabian countries and so many of our
young people are going to the Arabian countries for earning their livelihood and foreign exchange.

With these words and recommendation, I once again support this Bill.

SHRI KIREN RIJIJU (ARUNACHAL WEST): Sir, I rise to support the Bill called the Central Institute of
English and Foreign Languages University Bill, 2006.

I agree to all the proposals being made in this Bill but I would like to give some suggestions which,
[ feel, are important. While passing this Bill, the Government should consider all these points also.

The background of foreign languages in India is very long and I do not want to dwell upon that
aspect. But, at the same time, it has not been satisfactory as far as English language and other foreign
languages are concerned. We need language with quality. Speaking a language is one thing but knowing
thoroughly a particular language is another thing.[R34]

The quality of English and other foreign languages in India is not up to the mark. When the
Government of India is talking about ‘Look East” Policy, I feel that language is going to play a very
important role in the policy formulated by the Government of India. Today, in the age of globalization,
Mandarin language is going to play a very important role in determining the economic growth of a nation.

Sir, today India has a large work force, but that is limited to English language. Of course, English is
a priority in terms of the number of people speaking that language and its importance. I am coming from
North East India. When we talk about the ‘Look East’ Policy and going towards South East Asian
countries, we must also look into the development of the languages spoken in East Asia and South East
Asia and also the quality of speaking of those languages. For example, our hon. Finance Minster Shri P.
Chidambaram speaks very high quality English and I wish everybody speaks like him.

Then, we should also give importance to other foreign languages like French, German and Japanese
in our country. I would like to stress on the development of Mandarin, which is one of the most important
Chinese languages, in India. In the United States and Europe, the number of students learning the Chinese
language Mandarin is growing very fast, but we are not catching up and we are going to pay a very heavy
price for this shortcoming. I wish the Government takes a very strong step towards the development of
Mandarin in our country.

As far as opening of institutes in North East is concerned, we don’t have institutes like Jawaharlal
Nehru University and others in some cities of India, but I would request that these should also be opened in
the North Eastern Region which is going to be a very important economic hub of our nation. When we are
setting up this institute in Hyderabad, I would request that due importance must be extended to Eastern



India and North East. For example, my State Arunachal Pradesh is the gateway to Myanmar and China and
so our State is very important.

Lastly, one of our colleagues said with the setting up of this institute, our rashtrabhasha Hindi will
be undermined. I do not think that stressing the importance of foreign languages would, in any way,
undermine the importance of our rashtrabhasha Hindi.

With these few words, I support every word of this Bill.
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SHRI TATHAGATA SATPATHY (DHENKANAL): Sir, I stand today to discuss the Central Institute of
English and Foreign Languages University Bill, 2006.

As is evident from this Bill, it is already a fait accompli, as it has already been passed in the Rajya
Sabha. We cannot even bring amendments. It mostly goes into the administrative part of this Institute not
outlining what vision has gone behind this move to change this Institute from a mere institute or a society
into a Deemed University in 1973 and now a proper University in 2006. It is very well known that our
level of education is low. It is not that English is not taught in our schools. It is taught in our schools; it is
taught in our colleges. In most Universities and Colleges, the language of education is English. Yet, we
find today that our youths in this country are unable to express themselves in any language. Forget
English, if in their own mother tongue they write something, they are not able to read their own
handwriting. When English is taught, it is taught in such a bad manner, in such a haphazard manner that
there 1s no comprehension between the language that is spoken and what is intended. What this Bill does
not project is this. Although huge amounts of money will be spent for this University, it does not say what
qualifications the teachers or the instructors need to have to become faculty in this University. Will they be
like the teachers of other schools and colleges or they will be teachers with special merit? What is required
is to teach the teachers first how to teach a language. We have the Language Committee of Parliament
which goes around the country, goes around to all the Offices including establishments that do research in
this country. It forces them that they do everything in Hindi, and they make a joke out of it. There is a little
blackboard in all these Offices and one single word in Hindi will be written in it, and it will be said:
“Today’s word in Hindi...” and English will be given; like “Thank You” and below that it will be written:
“Dhanyavad”. What are we trying to say? We are trying to say that everybody knows English and through
English we learn Hindi. These moves seem very irrelevant and childish to me because they do not seem to
hold much water.

Hyderabad will be the seat of this University and they will have branches in Shillong and Lucknow,
which is welcomed. But, I would like to draw attention to clause 6, sub-Section X and XI where it says
that this University can expand. Thought could be given to expand the horizon so that people from all
parts of the nation could benefit from such Institutes of higher learning.

Chairman, Sir, I would like to speak about your home State. I like your home State very much.
Orissa has consistently helped in augmenting the wealth of this country. It has done so in the past. In the
shape of freight rationalization, it is doing so right now whether it is the pet project of some very big and
powerful people here setting up industries in Orissa exploiting our mines and mineral wealth, but per se if
we see the State, nothing has been done for the State. The Prime Minister when he visited Orissa recently
said that instead of National Institute of Science (NIS), an IISER would be set up in Orissa which would
definitely be an institute of higher learning, which would benefit the people of that State, not only that
State — it would not only be limited to that geographical boundary — it would benefit that whole part of



India. But, alas, nothing of the sort has happened; no move has taken place as of now. As a return gesture,
I think, Orissa deserves to be counted in. When you are thinking of such an Institute in Hyderabad, you
should also think of an IISER or a Language Institute in Orissa which can help the people of that State.

Now, what this Government has to think is this. With our huge population, we always say that we
have the workforce which is predominant in number. Everybody admits that our workforce is incapable. It
is no longer considered that setting up an industry in India will give you a cheaper workforce because of
inefficiency and because of inability to work properly on time and to meet the deadlines. Therefore, we
have to train our workforce and we have to enable them. Language will be one major way by which you
can expect our workforce to become stronger, more able and more competitive at an international level.

We have to recognize that although many Indians speak English, most of our teachers and
accordingly students have no control over that language and thus deprived of this benefit, poor students in
India remain non-competitive in the corporate sectors such as hospitality business.

Sir, it 1s said that Hindi is important. Of course, we respect Hindi but Hindi alone cannot solve all
the problems of our country. It is just one language. All languages are equally important and have to be
respected equally. Sir, my language and your language, Oriya is not a derivative of Sanskrit as many
would like to think. It is a derivative of Pali. Being an ancient language, you need to develop that
language also as a source of communication.

Sir, I come to my last point. In conclusion, I can say that although English would be taught in this
Institute, it is no where mentioned in this Bill as to what other languages are going to be taught in this
Institute. So, to enable the future generation of Indians, young boys and girls to be competitive in the
international market, we have to teach them Spanish, French, Mandarin, and Japanese and Arabic also
because our hon. Members from Kerala know that their voters go to Dubai, Bahrain and Qatar. So, let us
have Arabic also. But these things have to be specified. This is just an administrative piece of paper as to
who will do what. I think, this needs a re-think.

SHRI VIJAYENDRA PAL SINGH (BHILWARA): Sir, I stand here to support the English and Foreign
Languages University Bill, 2006. It is a Bill to establish and incorporate a teaching University for
promotion and development of English and other foreign languages and their literature and to provide for
matters connected therewith or incidental thereto.

Sir, let me start by saying that if there was a divide in India, it was over a language. The North
South divide was definitely there. It has really come in this age as that divide really has become minimal,
and the reason is that if South was doing very well, South has come up because of English language, and
this realisation has come to the North a little late.

There were always the public schools with English medium. Now, I can say that even in the
villages today in the North where it was predominantly taught in Hindi language. Even in my small
village, there are two English medium schools and they are preferred to the Government schools. This is
what India is all about. If I can say so, the advantage that India has over China is this. People always talk
about the race between the dragon and the elephant. [R36]



The elephant is doing better than the dragon. It is the English language. May I also say that if there
1s a computer language so far in the world, is it due to the English language? That advantage has definitely
been with us.

[ remember, when I was in Japan, [ was fortunate to meet their Ex-Prime Minister. When he was
talking about the Information Technology, he said that there is a definite advantage that India has. I call IT
not as ‘Information Technology’, but as ‘India Technology’.

May [ say that though this Bill has come belatedly, I feel that it is in the right direction? This Bill
has been brought in, I would make it amply clear, i1s not at the cost of Hindi, at the cost of the regional
languages. It is how we can really promote India to become a Super Economic Power. As very rightly
put-forth by Goldman Sachs that ‘India is on its way to become an Economic Power in 2025; and by 2050,
India, China and America will be Super Economic Powers.” This Bill will pave the way for this to
happen. It will give us a big boost.
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Sir, I shall also like to put-forth that the technology today has advanced so much that we need to
really give a boost to this language. But as I say that in this Bill, we have talked about the English
language, not given importance to other foreign languages, which we must do in some way or the other.

In every European country, it is compulsory for their students that they must learn two foreign
languages. Therefore, Sir, if that is compulsory in all the European countries, I feel that it is very important
that along with English, all other languages, which are also very important, greater stress and importance
should be given. That must also reflect in this Central Institute of English and Foreign Languages
University Bill, 2006. It should not be just English because we speak good English; we have been
speaking good English; we speak better English than most of the European countries. But at the same
time, let us also learn Chinese and Japanese. Those countries and their languages are also very important
for us.

With these few words, I conclude.
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MR. CHAIRMAN: The question is:

“That the Bill to establish and incorporate a teaching University for promotion and development of English and
other Foreign Languages and their Literature, and to provide for matters connected therewith or incidental thereto,
as passed by Rajya Sabha, be taken into consideration.”

The motion was adopted.
MR. CHAIRMAN: The House will now take up clause-by-clause consideration of the Bill.
The question is:

“That clauses 2 to 46 stand part of the Bill. ”

The motion was adopted.
Clauses 2 to 46 were added to the Bill.

The Schedule, Clause 1, the Enacting Formula, the Preamble and the Long Title were added to the Bill.

MR. CHAIRMAN: Now, the hon. Minister may move that the Bill be passed.
SHRI M.A.A. FATMI : I beg to move:

“That the Bill be passed.”

MR. CHAIRMAN: The question is:

“That the Bill be passed.”

The motion was adopted.




